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Central Administrative Tribunal
Principal Bench, New Delhi

CP No.134/2020
In OA No.2025/2019

Today this the 21stday of September, 2020

Through video conferencing

Hon’ble Justice L. Narasimha Reddy, Chairman
Hon’ble Mr. Pradeep Kumar, Member (A)

Monika, D/o Shri Hemant Kumar

R/o A-17, Anand Vihar

Uttam Nagar

New Delhi-110005. ... Applicant

(By Advocate :Mr. Keerthi Priyan)
Versus

1. VK Singh, Chairman
Delhi Staff Selection Board
Delhi Subordinate Selection Board
FC-18, Institutional Area
Karkardooma, Delhi-110092.

2. Binay Bhusan
Director Education Department
Govt. of NCT of Delhi
Old Secretariat, Near Vidhan Sabha
Civil Lines, New Delhi
Delhi-110054.

.. Respondents
(By Advocate : Mr. Girish Jha)

Order (Oral)
Justice L. Narasimha Reddy, Chairman
The applicant filed OA No.2025/2019 before this Tribunal in
relation to the selection to the post of Educational and Vocational
Guidance Counselor in the year 2017 referable to an advertisement

issued on 30.12.2017. The OA was disposed of on 11.03.2020
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directing the respondents to pass order on the representation
dated 22.04.2019 submitted by the applicant. This CP is filed by
the applicant alleging that the respondents did not pass any order
on the representation submitted by him.

2.  We heard Shri Keerthi Priyan, learned counsel for the
applicant and Shri Girish Jha, learned counsel for the respondents.
3. It is no doubt true that by the time, the CP was filed, the
respondents did not take any steps. The fact, however, remains
that on 21.08.2020, an order was passed rejecting the claim of the
applicant. With that, the order in the OA stands complied with. If
the applicant is not satisfied with the order passed by the
respondents, she has to pursue the remedies in accordance with

law. The contempt petition is accordingly closed.

(Pradeep Kumar) ( Justice L. Narasimha Reddy )
Member (A) Chairman
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